
EleetriflQu_ of WattaJr-Vipn-
wada S~etiot1 " . 

3603. SHRI K. A. SWAMI: Will 
th:e Minister of RAIL WAYS be plea-
sed to state: 

(8) in vie9J elf recent Government 
decision to expedite electrifications 
of railway track, when the electrifi-
cation of Waltair-Vijayawada Sector 
will be completed; and 

(b) the reasons for the delay? 

THE DEPUT'Y MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
TtlE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b). The 
traffic density forecasts for Waltair-
Vijayawada section being lower than 
the other high density routes which 
ate at present· being considered for 
Electrification, it has not been possi-
bl..e t6 indieate when electrification of 
the section will be taken up and coJrt-
pleted. 

Shortace 01 Stationery and Medicines 
in CGBS J)sDensary, Dev Nalar and 

Karol Bar:h, New Delhi 

3504. SHRI RAMAVATAR SHAS-
TRI.: Will the Minist.er of HEALTH 
AND FAMILY WELFARE be plea-
sed to state: 

(a) whether it is a fact that there 
is shortage of stationery for the Doc-
tors and medicines for the patients 
in the C.G.ltS. Dispensary, Devna-
gar. Karolbagh, New' Delhi, and 

(b) if so the reasons therefor and 
by what time the scarcity will be 
Rmoved? 

THE MI~ISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
F.AMILY WELFARE: (StlR.l NIHAR 
RANJAN LASKAR): (8) and (b). 
The're is no shortage of stationery 
for doctors and medicines for patients 
in these dispensaries eKcept oeca· .. 
sional short supply of stationery due 
to late arrival of stationery frGm 
iltationery offiCe or non-availability 

, ot rhtdtti~$ itl the market '8_e-
dial .' melsu~s a:te taken bUtntNltltely 
to remove such shortage. 

Clflcellat1CtD ., Parcel V.. for 
BO"'h-Bood trabls 

3505. SHRI A,MAR ROn»ltA-
DHAN: Will the Minister of RAIL-
WAYS be pleased to state:' 

(a) whether it is a fact that parcel 
Vans for Howrah-bound trains have 
been <;ancelled with effect from 18th 
November, 1980; and 

(b) if so, the reasons therefOr and 
what steps have been taken to restore 
them? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAlL WAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No. 

(b) Does not arise. 
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